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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BRNWCH
AT HYDERAEAD
% kX
C.A,1375/96. Dt. gf“pgcisiogz;
V.Narasimha Rao | .. Applicant
Vs
1. The General Manager,
SC Rly, Rail Nilayam,
Sec'bad.
2. The Divl.Rly. Manager,
SC Rly, Vijayawada.
3. The Sr.Divl.Personnel Officer, :
SC Rly, Vijgyvawada. .» Responden
Ccunsel for the Applicant : Mtss Sarazda for
i Mr.P.Krishna Reddy |
Counsel for the Respoﬁdents : Mr.K.Siva Regdy for
Mr.D.F.Paul,SC| for
CORAM:
g g . .
THE BGNVUBLE SHRI R.RANGARAJAN : MEMBER (ADMN.)
THE HON'BLE SHRI B.S, JAI PARAMESHWAR : MEMBER (JUDL
N ;75_ QX\\ :
|
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ORAL ORDER (PER HON'BLE SHRI R.RANGARAJAN

: MEMBER (

Heard Miss Sarada for Mr.P.Krishna Reddy,

ADMN ., }

lcarned

counsel for the applicant and Mr.K.Siyva Reddy for Mr.R.F.Paul,

learned counsel for the respondents.

2. The apblicant in this OA while working as

Electrical

Signal Maintainor ip the scale of pay of Rs.330-480/R4.1200-1600/~

(RSRP) underwent family planning operation. He appliéd for

change of cadre as Junior Clerk in the sc

1500/-. It is stated that as an incentiv

family planning operaticn he was informed

(Iashd. .
change of cadre will be agreed tc. Accor

; : ,
aleof pay of %.950~-

1
e for undergoing the
that his request for

dingly, after he

underwent the family planning operaticn he was given the change

of cadre énd posted as Junior Clerk on 15

M/O/B2ZA.

3. While he was working as ESM in
Rs,1200~1800/- he was drawing basic pay of

of his change of category as Junior Clerk

Rs. 1600/-

. ~But when

as junior clerk his pay was fixed at the stage of ks,

the scale of pay of %.950—1500/- without

which he was drawing at thernE_Eime of hi

rrotecting

5 reliefj fi
[

of Electrical Signal Maintainor. Hence, he submitte

representation Cated 26606-95 (Annexure-I

for protecting his pay at-the maximum of

I3page-6 of

Rs,950-1500/~ i.e., at the stage of R.1500/~ zccordin

provisions of Rule 1313 (3) III of I.R,E.

. stated that the above representation is s

:‘. VO]..II.

till tec be

~-11=-94 undejr Sr.DSTE/

Ehe scale ¢gf pay of

at the time
he joined
1250/« in
his pay

rom the post
d a

the 0a)

the scale ¢gf pay of

g to the
It is

disposed of.
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4, This OA is filed praying for a directionwt: the
respondents to fix his pay at the stage-oﬁ R5.1500/= fin the
scale of pay of R, 95041500/~ when he joined as Juniop Clerk

in the office of the Sr.D.S.T.E./M/BZA on|15-11-94 ahd for (J

consequential ﬂixggﬁ%g;/benefits such as arrears etCh, When

a representation is pendin?7we Kave disposed of () siimilar cases
directing the respondents to dispose of that'representation

in accordance with law. We doﬂnot considLr it a fit| case tc
make 5 departure from the direction already adopted'in similar
cases. Hence a direction on the above 11Les is conslidered Jas

appropriate.

5. | In the result, the OA is disposed oftgirecting R=-2

tc disﬁose of his representation dated 26~6-95 (Annexure-II) in
accordahce with rules taking due ncte of the earlier| decision
given in this connection by this Trikunal. If the lgpplicant is
going to get a favourable reply to his representation then he is
entitled for arrears only one year prior to filing gf this OA

i.e., from 26-11=95 (This CA was filed on| 26~11-96).

6, - ‘The OA is ordered_accordingh@gat theadmission stage

p

itself. ©No costs, . =

(Registry should send a copy of| this OA and the MA
along with the enclosures and the judgememt to R-2).

- (R, RANGARAJAN)
MEMBER (

Dated_:_The 30th De€ember_ 1996.
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0.4.80.1375/96

Cepy te:

1. The General Manager, Ssuth Central Railuay,

failnilayam, Secunderabad,

2¢ The Divisignal Railuay Managsr, Seuth Central Railua¢,'

vijayavaday

J

3. The Senior Divisignal Pesssnnel Officar,
Seuth Central Railuey, Yijayawada,

4, One cepy to Mr.PJKrishna Reddy, Adwoeata.cRT,Hydaradeé_

- Se One copy te Mr.D.F.Paul, SC fer Railuays,

6. One cepy te Library,CAT,Hyderabad,

YLKR

CAT,liydera

had,
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THE CENTRAL ADMINISTRATIVE TRISUNAL
HYDER43AD BENCH HYDERABAD
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SOMITTZIO AND INTERIM DIRECTIONS ISSUED
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